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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No.257 of 2020 (SZ)

Tribunal on its own motion-Suo MOtu based on the News item
in the New Indian Newspaper dated: 27.11.2020,
“* A Cooum in the making in Karur?’
Callousness of Officials”
Vs

1) The Chief Secretary to Govt. of Tamil Nadu
Govt. Secretariat,

Fort St. George,

Chennai, Tamil Nadu — 600009.

2) The Principal Secretary to Government,
Public Works Department,

Govt. Secretariat,

Fort St. George,

Chennai, Tamil Nadu — 6000089.

3) Principal Secretary to Government
Health and Family Welfare Department
Secretariat, Fort St. George,

Chennai 600 009.

4) The Secretary to Govt. of Tamil Nadu,
Department of Environment & Forests,
Govt. Secretariat,

Fort St. George

Chennai, Tamil Nadu — 6000089.

5) Additional Chief Secretary to Govt. of Tamil Nadu,
Municipal Administration and

Water Supply Department,

Govt. Secretariat, Fort St. George

Chennai, Tamil Nadu — 600009.

6) The Chairman,

Tamil Nadu Pollution Control Board,
No.76, Anna Salai, Guindy,
Chennai, Tamil Nadu — 600032.

7) The District Collector,

Karur District,

Sh-874, First Floor Collector Office,
Karur, Tamil Nadu 639 007.
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8) The Municipal Commissioner
Karur Municipality

Azad Road, Bunglaw Street,
Karur, Tamil Nadu 639 001.

9) The Chief Engineer,
P.W.D.,, W.R.O,
Pollachi Region, Town Hall,
Coimbatore 641 001.
...Respondents

REPORT FILED ON BEHALF OF THE 6" RESPONDENT
TAMIL NADU POLLUTION CONTROL BOARD.
|, S. Ragupathi, Son of Thiru. R. Sanganan, Hindu, aged about

54 vyears, having office at No. 76, Mount Salai, Guindy, Chennai-
600 032, do hereby solemnly affirm and sincerely state as follows:-

1. | am the Joint Chief Environmental Engineer, Tamil Nadu
Pollution Control Board, Chennai-32 and | am filing this Reply
Affidavit on behalf of the 6" respondent Board and as such | am well
acquainted with the facts of the case from the records.

2. It is respectfully submitted the Hon'ble NGT has passed
order dated 15.12.2020 and directed as follows:-

“Para 8 ..... to appoint a joint committee comprising of 1) the
District Collector, Karur District, or a Senior Officer not below the rank
of Assistant Collector or Sub 6 Divisional Magistrate deputed by the
District Collector, 2) a Senior Scientist from Central Pollution Control
Board (CPCB), Regional Office, Chennai, (3) a Senior Ofﬁcer from
the Tamil Nadu State Pollution Control Board as designated by its
Chairman, 4) a Senior Officer not below the rank of Superintending
Engineer of Public Works Department and Water Resources

Organisation (WRO) of that area, (5) the Municipal Commissioner,
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Karur Municipality to inspect the area in question and submit a factual

as well as action taken report, if there is any violation found, including
assessment of environmental compensation for damage caused on
account of any alleged illegal activity resulting in pollution to the water
in the river Amaravathy.

Para 11 The committee is also directed to ascertain the
existence and 7 functioning of any Effluent Treatment Plant (ETP),
Sewage Treatment Plant (STP) and requirement of a Common
Effluent Treatment Plant (CETPs) in that area and its operation level
as to whether it meets all the norms by testing the inlets and outlets
of the effluents being treated by these units and if there is any
violation found, what is the action proposed to be taken against such
units.

The Central Pollution Control Board (CPCB), Regional Office,
Chennai will be the nodal agency for co-ordination and for providing
all necessary logistics for this purpose.”

STATUS OF DYEING UNITS IN KARUR

3. It is respectfully submitted that in the year 2011, there were
487 textile processing units functioning in and around Karur town.
Out of these, 391 units were members of 8 Nos. of Common Effluent
Treatment Plants and balance units (96) were running with Individual
Effluent Treatment Plants. The treated effluents from these units
were discharged either directly or indirectly into irrigation canals of

River Amaravathi. However, the dyeing industries with the available
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treatment technology at that time could not achieve the standards

prescribed by the TNPC Board.

4. It is respectfully submitted that, an Writ Petition No.24650 of
2003 filed by an agriculture association, the Hon’ble High Court of
Madras directed the TNPC Board to issue closure direction to of all
the dyeing units which have not provided zero liquid discharge plants
vide its order dt.16.09.2009. Accordingly all the 487 units and 8
CETPs operating in Karur were totally closed and power supply was
disconnected in the year 2012 as the units have not provided ZLD
plants.

Then, the units have started to provide ZLD plants and at
present 68 dyeing and bleaching units have provided zero liquid
discharge system comprising of Effluent Treatment Plant, R.O. plant
and Reject management system and started operating with valid
consents of the Board. |

Out of the 68 units, 46 are Textile dyeing units and 22 are
textile bleaching units. Out of the 68 units two Lmit_s are Large scale,
two units are Medium scale and 64 units are small scale units. Out of
the 68 units only 28 units are machine process and the rest of 40
units are small scale hand dyeing and bleaching process. Out of the
68 units only 22 units are generating 100 KLD and above trade
effluent quantity and the rest of 46 units are generating less than
100KLD trade effluent.

Regarding the location details of the units from River

Amaravathy three units are located within 100m, 29 units from 100M
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to 1 KM, 32 units from 1KM to 5 KM and 3 units 5 KM away from the

River. Out of the 68 units only 55 units are in operation and seven
units are not in operation for the past one year and six units are given
direction for closure by TNPCB.

Status of Sewage from Karur Municipality:

5. It is respecitfully submitted that, the Karur Municipality have
provided a Sewage Treatment Plant (STP) of 15 MLD capacity and
part of the Municipal area (32 out of 48 wards) is connected with the
STP through underground drainage system (UGDs). The treated
sewage from the STP is discharged into nearby irrigation Channel.
The sewage from the balance area (16 wards) and the adjacent
Andankoil village Panchayat area is not connected with the system
and the sewage is gaining access to the River Amaravathi through
Rain water odai.

The TNPCB has directed the Karur Municipality to provide STP
with UGDS covering the entire municipal area and to prevent the
sewage gaining access into River Amaravathy.

The Honble Madurai Bench of Madras High Court has also |
given direction in this regard to Karur Municipality in its order dt
28/09/2016 in WP(MD)No 15295 of 2012.

6. It is respectfully submitted that the TNPCB is monitoring the
ZLD plants, all units have installed Flow meters at inlet and outlet of
three stages of ZLD plants.

In Large and Medium size units the flow meters are connected
with computer recording system and the same is connected with
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Water Quality Watch Centre at TNPCB Head Office, Chennai and 24

X 7 monitoring is ensured.

In small scale machine dyeing units computer recording system
is ensured. To ascertain the performance of ZLD plants samples are
collected and analysed at each stage of ZLD plant and the
performance is studied.

The sludge of Effluent Treatment Plant and mixed salt of
SEP/ATFD are disposed for cement industries and common disposal
facility respectively. Manifest system for storage, transport and
disposal is followed by these units.

The dyeing units in Karyr are monitored by District
Environmental Engineer, TNPCB, Karur and Environmental
Engineer, Flying Squad, TNPCB, Erode.

Action against any operation of illegal units brought to the notice
of the Board is taken through District Co-ordination Committee
headed by District Collector. For the past two years power supply to
nine units was disconnected and dyed material also seized.

Closure and disconnectioh of power supply order issued to
consented six units based on the shortfall in operation and
performance of ZLD plants.

Monthly samples are collected and analysed at the following
locations:

Karur Municipality STP outlet which joins with Panchamadevi PWD

irrigation Channel.

Ground water sample at both banks of River Amaravathi.
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River water sample at Thirumukkadalur 8 KM downstream side of

Karur town and the confluence point of River Amaravathi with River

Cauvery.

7. It is further submitted that the Hon'ble Madurai Bench of
Madras High Court has filed a Suo Motu WP (MD) No 17508 of 2020
based on the same news item published in the Indian Express
newspaper on 27/11/2020 regarding pollution of River Amaravathy
and it is stated in the news item, sewage and solid waste from Karur
Municipal area is disposed into the River and illegal discharge from
Textile dyeing and bleaching units are also gaining access to the
River and thereby polluting the River.

8. It is respectfully submitted that the Hon'ble court in its order
dt: 09/12/2020 directed the TNPCB to collect water samples in
Rettaivaikkal (abandoned PWD Channel) running within the Karur
Town at five locations. The Hon'ble High Court also directed to
collect and send counter samples to King Institute, Chennai.

9. It is respectfully submitted that, the District Environmental
Engineer, Karur collected samples from the following locations on
10.12.2020 between 11.20 AM and 3.20 PM:

Rettaivaikkal at Chinnandankoil water tank road( Near Veema
Engineering Works)

Rettaivaikkal at Pasupathi Layout ( near BSNL headquarters)
Rettaivaikkal at Walkers club under light house bridge

Rettaivaikkal at small bridge adjacent to Kamaraj market
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v. Rettaivaikkal at Rathinam Salai nearby Neelimettu Street

vi. PancahmadeviVaaikkaal adjacent to Murugan saw mill
vii. Mettuvaaikkal at Rayanur Road infront of Sri Lakhsmi Agency
Godown
One set of samples sent for Analysis to Tamil Nadu Pollution
Control Board, Advanced Environmental Laboratory, Salem on
10.12.2020 at 7.00 PM. One set of Counter samples sent for Analysis
at Salim Ali Centre for ornithology and Natural History, Coimbatore on
10.12.2020 at 09.15 PM, since King Institute, Chennai is not
accepting effluent samples for analysis.
The comparative statement of report of TNPCB and Salim Ali
Centre is submitted herewith as Annexure
Under the above circumstances, it is humbly prayed that this
Hon'ble National Green Tribunal (Southern Zone) may be pleased to
pass such further or other ordefs as this Hon'’ble Tribunal may deem

fit and proper in the facts and circumstances of this case and thus
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BEFORE ME

VERIFICATION

|, S. Ragupathi, Son of Thiru.R. Sanganan, working as Joint
Chief Environmental Engineer, Tamil Nadu Pollution Control Board,
Chennai-600 032 do hereby verify that the contents of above report
are true to the best of my knowledge through records.
Verified at Chennai on this day of April, 2021.

JOINT CHIEF rwqrﬁm TAL ENGINEER
crantll MARIBOL! TSN CONTROL BOARD




r

ANNEXURE;STETEM;.WL‘

|

. @WING REPORT OF ANALYSI

) P Rettaivaikkal at Chinnandankoll
X ( Abandoned PWD* canal under

SL.No

Parameter

@ Salim
AliLab

ik THEE

2.[‘ TDS -

T7089

3 | Chioride |

13919

4;\ Silphate

S| NA

5| BOD

6| CoD

7| TRN

BRAmmoNp‘ﬂwfi_pﬂ

9| NmmaNa’kwf}:"

'10

“Nitrite-N

11

T Total 2
Nitrogen .

_+NA

12 | Flouride »._{m

VA

13 \ Total qun :

— [ont3

1|

Total

Hardness:- LA

‘-2*4879

15 \ Calcium

BT

16LMg

| 12.51

7|Na

| 61.29

181K

| 478

19 | SAR

148

20 \ T. Alkahnlty- |m

l 426

J
ﬂ
|
=

—f—T—ﬂ—j'ﬂf—*ﬂ’frf—f'“'T'”T'w—“T‘f—T—ﬂ—ﬁ—”—@”ﬂ

21 l P. Alkallnltyl

‘HO

l % Na

"‘“[00061

23|

Phosphate; :
(Digsolved) .

2  mNA

‘ Phosphate ‘j.'i
24 | (Tetal) -

':\NA

25 | Boron.

¢ \NA

| metals:

 Heavy -

g anpon

i

26 | Cu

<0.0015

10003

27 | zn

2.16

1 0.022

28 | Pb

< 0.015

| BDL

29| N

|
|
|

0.114

| 0.003

30 | Cd

_£0,0008

| BDOL

3

lMﬂ

A0:156

| 0.160

sleCrilﬂ"f

\
l
l
3 l
\
|
\

1 <0:05

| BDL

32 \ Hex: Cr‘

l <0.05

| NA

34\T Coliférm: \

MPNHO l-
0 ML

\ 6300

\NA

ﬂfﬂﬂﬂ’“ﬁﬁﬂ?fﬂ

\ F: Collform

"MPN/10 \*_ -
oL o

L9800 "

TNA

DO

1myL T \3'°ﬁ‘-" ” L

@;Q._Lu,r_ﬂ_f-_ﬁLL

| NA

NA Note Ana'.ysed.;;BDL Below Detectable L1mlt
Inference: The/RO: ndwates fhiat the patameters &

Inland: surface water Staridards.

re génerally complying with the TNPCB
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2 Rettawalkkal at Pasupathl Layaut (near BSNL quarters)

( Abandohed PWD ¢dnal under thie mainitenance of Karur Mummpahty)

-SL.No:

Parameter

Unit.

Inland ssurface-water™
i Standards

Lab

AEL, TNPCB" |

Salim Ali —}
Lab

PH -

| 30, Datod:21.02.1984)
- 55t09

741

i s e

2 S

1064

814

Chloride

1000

285

2399

Sﬁlbhé‘tau L

© 1000

_BOD

L 36

TKN

100-

& |o |~ o o | [edrs [~

Ammo.N !

50

Nitrate:

10 | Nitrite-N_~ | - B
' Total . k& | NA

19 'Nif‘noge,n

12 | Flouride

I NA

13 | Total lror

0.022

Total
14 | Hardness:

356.0

15 Calci'_um :

17.61

16 | Mg

1886

17 |'Na.

e

4223

18 K 5

1557

19 | SAR ..

o k)

[ 116

20 | T, Alkalinity | ™

524

482

21 | P. Alkalinity

c e

60

22| % Na

A

0.0042

| Phosphate |
23 | (Dissolved) |’

i =.0-;4749 ]

TNA

24 | (Total)

Phosphate |

2.13

NA

25 | Boron

<0.002

NA

Heavy
| metals

26 | Cu

<0.0015

0.003

27 |-Zn

—y

=0,0015

| 0:010

28.| Pb

AT

|:<0.015

| BDL

29| Ni.

: <Q,Q_D€ys

0,003

30

<0.0008

| BDL

.84

malL

| 0465

0.176

SZ LR,

el

R 2

| <0.05

| BDL

33| H

| mgiL.

7

<0:05

NA

BT MPNMO@
34 | T. Coliform: -

ML

7900

NA

35| F. Coliform

| MPN/100 -
| ML ;

© 4900

NA

l

36 | DO

mg,’L

Nil

NA

NA —Neote: Analysed BDL — Below: DetectabWe lext

Inference: The:ROA indicates that the. palametels are generaff:y complying with the TNPCB,
Inland sutface water Standa:rds 5
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3. Rettaivaikkal at Walkers club inder Light
{ Abandoﬁéd.RWDéﬁa nal, unde‘rat;hé:-'mainte;

House Bridge
nce of Ka I".ur?Mun'i_t:ipality)

8| SalimAl
seilah

4| Suphate |

;Q“QBDéE‘?;ij‘

6|CoD

AmmoN -

3

4

5

B
7| TKN

-
]

Nitrate-N

10 | Nitrite-N.
Total 1

11 Nitrogen .‘

12 | Flourids. ;. . | my

13| Totallron < | 1

Total " [mg
14 H’ardnes's;"“.. [

16| Mg

17 | Na

18 K"

19| SAR -

20 | T Alkal

21 | P. Alkalinity |

s -

22| %/Na -

23 | (Dissolved

24 | (Total)

Phosphate | mg/L

Phosphate: | 1

DL 41

0.657 .

2,89

Borom»> . |

metals..© .

 _HEaVY =

26! | Cy

| <0:0018.

g, T

| £0.0015

28| Pb

29 | Ni

06

30 | ©d

39 Nln

B2 Te

—_—

33 | HexCr

34 | T. Coliform

ML :

35 | F. Cq;!i'fo,_rmi ;

MPN/100
ML |

N A :.J<.f0;.05”_
o o <0.05

3100

| 1300

%6

gL g

: =

gt e e

NA = Note Ana’l‘.y,,s_‘ '
Infe:ence: The RO

[ 'E?L:;__,BelowDétecfa , ‘ ‘ i o
dicates that the parameters are. generally complying with the TNPCB

 Inland surface water Standards.

ble Limit
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gy Refta'lva:kka! a
( Abandoned PW

tsmall brldg_e
D canal under th

SL.No Parameter

i 0

e R
Chioride
Sulphate

- BOD

e'mai

Unit

Do N oo s e [ro |~

=y
3 =)

Total Nitrogery
Floutide
Total lron:
Total
Hardness:
Caleiumn
Na
K
SAR
AT Alkallmt
. Alkalinity
' % Na :
Phosphate
(Dissolved)

Phosphate:
Total) -

Boron
Heavy
.metals

Cu
27 | Zn
28 | Pb
29| Ni
30| .Cd
31 Mn:
32 Tir

U N
D o |

R (R | | [

N
(03]

24
25

26

——

-‘*"——-—-.__._‘_E_ ——

'Kama raj Market.

Inland surface
‘water Standards:

, (TNPCB B.P..Ms.

No. 30,

Dated Jated; 21, 02 1984)

5 5to9
2100
1000
1000

30
250

1 enance of Karur Mumctpallty)

AEL, TNPCB

7.30
798
180
&6
5
4239

896
-0.028

0.007 -
12:86
0.083
0,102

370

76
44

1 110
‘|3
gt

: T
= <

0.648

| 282

. 33 ;Hex CI’ ity

34| T Couform j
35 F Coliform
clo ol SR

[ MPNAGOWL

- MPN/1 OO"MI‘_-‘,
- mg/L

_<0.002

<0.0015
0.038
<0015

NA — Note. Analysed BDL= Below Detectabfe le

Inference: The. ROA inilicates thay the parameters ar
Inland surf"ace water Standards,

DR

Salim Ali
Lab

515

(1539

‘NA
{360

2:28
A
N
0.017
2722

11:71
6.56
| 25.66
1:6.09
85
| 274
LOOM6

e geniérallyv-com,plying with the TNPCB
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‘Ws, | AEL;_-;:T;_N-P'_QB':_ !

NA ~ Note Analysed BBL —"J.'B;eIo\i\;f.‘fiéf'éﬁf:éib’lé'hi_‘f_nft 3
Inference:-’The ROA —,_igzdi’cates‘fhat-‘t’h;:';;paramcfrez;s are genera
hiland;ﬁs'm;;_f‘ace: water Standards,
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6. Panchamadevi Vé_é‘ikkéi‘él.:_.‘a:d]‘é_ﬁeﬁ:fe-fci“M-u"r;;Eiiﬁa'=n Saw Will.
( Abandoned:

PW ,‘ca‘rlra‘lrajunder-?tﬁemqi‘htengnce of Karur Municipality)

w
i
=
Q
a
3
o

| AEL, TNPCB

Lab‘Centre

5 2100 - [ q704 1264
Chloride . [mglL 1000 565 505.0
Sulphate . | M/l : 1000 L -NA
oo i mel 0. 48 NA
dzie AR F T ke 250 | 376 220
B T T R o 100 | 3g “ 1
AmmioN -~ [mgll T Tossi ousp 24.08
| oNimteN  |mgk e T e
e gL o T 0077
11| Total Nitrogery .| mgiL § Lo
12 | Flouride. . | mgl
‘To:_ta'i'?!’mn:ﬂ et
14 | Total Hardness
15 | Calolum
16 | Mg
Na
| 18]k
20 | T. Alkalinity. | mg
21| PLAKalinity | mg
B2 Blla
P-hos.‘ph-atle---
(Dissolved) |
Phosphate o

N @ o | (e [ro [ |

(Total

NA - Note Analys
Inference; ! [he:

o Salim Al

BRI P LT 0 0h R S R0 (TR P rh ol i) o e g,



7
(( Abandoned PWD canal under the: maintenance of Karur Mumclpahty}

Mettuvaaikkal at! R: ’:5;"‘,.anur R@ad infront.of Sti Lakshmi Agency Godown.

- Inland surface

; B ‘ | waterStandards | bl .
SLNo|  Parameter Wnit | (TNPGBB.P. Ms. | AEL, TNPCB | SElimAl
|  No.30;: o AR
Dated:21,02:1984) ' |
1| PH No 5509 | 781 - |
| alvne mgiL " 2100 4164 356 |
| 3| Chloride mg/L 1000 1949 [ 19394 |
| 4| suiphate gl 1000 55 NA 1
| 5| BOD mg/L 30 33 NA
6 | COD mg/L 250 - 328 210
7 | TKN mg/L 100 19:04 NA
8 | Ammo.N mg/L 50 1064 163 |
9 | Nitrate-N mg/L - | 0.014 1538 B
10 | Nitrite-N: mg/L | 0.008 NA
11 | Total Nitrogen | mg/L | ; 19.08 NA
‘ 12 | Flouride | mgiL 1 2 | 0.415 | NA
| 13| Totallron. | mgiL | - | 0.223 10.019 |
14 | TotalHardness | MI/L - 1 780 | 7057 |
15 | Calcium - mg/L - 168 13288 \
16 | Mg mg/L. 87 11:63 |
| 17|Na mg/L | 877 384.74 l
| 18K | mg/L l [ 6.2 | 15.0 |
| 19]sAR [ mgiL I 13.7 | 60.4 }
| 20| T. Alkalinity | mgiL l - 600 | 538 |
| 21| P Akalinity | ma/b | ; 1 [30 |
| 22 kNa [mgll. | 71 | 00285 |
\ \ Phosphate "L-mg!l_‘ \ = \ 0 ‘NA \
23| (Dissolved) : . |.0.386 _
\ { Phosphate \ ma/L \ ] : \NA \
4 | (Total) - 1,34
| 25! Boron | mglL ] 2 <0.002 | NA \
\ Heavy metals . ‘ | % J
26 | Cu Imglt. | 3 | «<0:0015 | 6:002 i
27 | zn Cmgll T T 1 | <0015 | 0.006 |
28 | Pb [ mgll B 0.1 | <0015 | BDL g
| 20| Ni | mgiL | 3 | <0.008 0.004 |
| 30/ cd | mg/L l 2 | <0.0008 BDL |
[ 31| Mn | mglL I : | 0.247 0.275 |
| s2|Tcr | mglL l 2 | <0.05 [ 0.006 ]
| 33|Hexcr | mg/L 1 0.1 | <0.05 | NA |
r \ i | MPN/100 ‘ ] ) .‘NA }
34 | T. Coliform ML 790
K \ s TMPN/100 \ ] l \NA J
35 | F. Coliform ML 330
| 36|DO | mgiL \ . | Nil INA l

NA - Note Analysed BDL.— Below Detectable Limit

Inference: The ROA indicates that the parameters TDS and: Chlorides are-not complying with
TNPCB Inland surface water Standards:
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE,
CHENNAI

Original Application No.257 of 2020
(82)

Tribunal on its own motion-Suo MOtu
based on the News item in the New
Indian Newspaper dated: 27.11.2020,
“ A Cooum in the making in Karur?’
Callousness of Officials”

Vs

The Chief Secretary to Gowt.
of Tamil Nadu. Govt.
Secretariat, Fort St. George,
Chennai,

Tamil Nadu — 600009 & 8 ors.

...Respondents

REPORT FILED ON BEHALF OF
THE 6" RESPONDENT - TAMIL
NADU _POLLUTION CONTROL
BOARD

Advocate for Respondent : TNPCB
Thiru.Kasi Rajan,
Advocate, Chennai.

Date:23.04.2021

Date of hearing on:25.05.2021



